FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF UNITED SALT WORKS AND

INDUSTRIES LIMITED
SI. | PARTICULARS DETAILS
No.
1 | Name of corporate debtor UNITED SALT WORKS AND
INDUSTRIES LIMITED
2 | Date of incorporation of corporate debtor | 25/10/1941
3 | Authority under which corporate debtor is | RoC-Mumbai
incorporated /Registered
4 | Corporate Identity No. of corporate |U74999MH1941PLC003466
debtor
5 | Address of the registered office and | C/o Saroosh C Dinshaw, 3rd Floor, Sir
principal office (if any) ofcorporate debtor | H.C.Dinshaw  Building, 16, Horniman
Circle,Fort Mumbai MH 400001 IN
6 | Date of closure of Insolvency Resolution |09/03/2022 (Date of Liquidation Order),
Process
7 | Liquidation commencement date of 09/03/2022 (Date of Liquidation Order)
corporate debtor downloaded from the NCLT website on
30/03/2022
8 | Name and registration number of the | KAIRAV ANIL TRIVEDI
insolvency  professional acting as | IBBI/IPA-002/IP-N00728/2018-2019/12332
liquidator
o | Address and e-mail of the liquidator, as |23 A 5" floor Jyoti Bldg, Barquatali Dargah
registered with theBoard Margh, Wadala(E),Mumbai,400037.
E mail:- kairavtrivedi2002@yahoo.co.in
10 | Address and e-mail to be used for | 413-414 ShramJeevan B 5 Opp Lodha New
correspondence with theliquidator CuffeParade, Wadala Truck Terminus Mumbai
400037,E mail kairavtrivedi2002@yaho0o.co.in
11 | Last date for submission of claims 29/04/2022

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai, Bench V, has ordered
the commencement of liquidation of the UNITED SALT WORKS AND INDUSTRIES LIMITED on

09/03/2022 , vide 1A 462 of 2021, Order downloaded from the NCLT website on 30/03/2022

The stakeholders of UNITED SALT WORKS AND INDUSTRIES LIMITED are hereby called upon to
submit their claims with proof on or before 29/04/2022, to the liquidator at the address mentioned against
item No.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors may

10.

submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

%u)@/ '/K 'vered

Name and signature of liquidator :

Kairav Anil Trivedi -IBBI/IPA-002/IP-N00728/2018-2019/12332

Mumbai, 30 Day of March, 2022
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BEFORE THE NATIONAL COMPANY LAW TRIBUNAL "FORM B

NATIONAL COMPANY LAW TRIBUNAL, e
MUMBAI BENCH COURT-V CP'NO. 1305/MB)2020 PUBLIC ANNOUNGEMENT &y

{Regulstian 12 of fe Irzolvenay &nd Bankpicy Baard of [ndia |Liguidalicn Process)

200 C.P{IB)1139(MB)2021 Requlations, 2018

In the matter of Section 66 of the Companies Act 2013

hrd

CORAM: and the Rules framed thereunder; _ _ : T
SMT, ANURADHA SANJAY BHATIA e matter of e ?u'iﬁon of Share Gapita i STAKEHOLDERS OF UNITED SALT WORKS AND INDUSTRIES GOVERNMENT OF INDIA
btamber | Technical)
et e AR of Stecol Interational Private Limited S\.| PARTICULARS DETALS MINISTRY OF FINANCE
Member {Judicial) Stecol International Private Limited, . ] o + DEPARTMENT OF INVESTMENT AND PUBLIC ASSET MANAGEMENT
ORDER SHEET OF THE HEARING OF a Company |ngorporated under. thg prOV|_S|ons ] 1 | Mame of caparate dehioe UKITED SALT WORKS AND BMDUSTRIES (DlPAM)
MUMBA|I BENCH OF THE NATIONAL of Fhe Companles Act, 1956, havmg its reglstgred ] LIMITED
COMPANY LAW TRIBUNAL ON 14.03.2022. ﬁﬂﬁ'ceb§$iggg§:ineéga1,a*;-hf-;\"afgs Mahalaxmi } 2 | Data of incorporation of corporate detior | 2501001541 GLOBAL INVITATION FOR EXPRESSION OF INTEREST (EOI) FOR PROPOSED STRATEGIC
NAME OF THE PARTIES: umboai rashtra, . Antthesity ursitr which Sorporats cablor s DISINVESTMENT OF ENTIRE EQUITY SHAREHOLDING IN FERRO SCRAP NIGAM LIMITED-100%
CIN: U27100MH2008PTC180442 ... Petit C ; .
INTEC CAPITAL LIMITED I... Petitioner Company || incomparated Megissarad FioC-Munbai SUBSIDIARY OF MSTC LTD ALONG WITH TRANSFER OF MANAGEMENT CONTROL

Publication of Notice of Reduction of Share Capital {4 | Gomormte identity No. of comonste deblor | UT459GMH1841PLCO0G4ES

Ferro Scrap Nigam Limited ("FSNL") - a 100% subsidiary of MSTC Ltd, is a Government of India]

Wiz
TECHNOKOLLA (INDIA) PRIVATE LIMITED
UNDER SECTION 7 OF THE INSOLVENCY
AND BANKRUPTCY CODE, 2016
ORDER

1. Ms. Farzeen Pardiwala, Advocate appeared
for the Petitoner. Mone appeared for the
Corporate Dehlor daspile servica of nodice,
Coungel for the Pefiioner has filed Afidawi
of zarvice ko thal effect.

2. Counse| fior the Pefitioner ks dgirected to take
ol substiluted service and publicaticn in
twa newspapers viz., ong in English and
another inVemacularlanguage

3. It made chear that if (he Corporate Debbor
fails i appear on fhe new date of heasing,
the mather will be heard on merits

4.List this matlar bor furlber hearing on
04.04.2022.

i
ANURADHA SANJAY BHATLA
Member (Technical)

Sdi-

SUCHITRA KANUPARTHI
Member | Judicial)

NOTICE is hereby given that the National Company Law Tribunal, Mumbai Bench
("NCLT") vide its Order in CP No.1305/MB/2020 dated March 3, 2022 ("Order") has
approved the Scheme of Reduction of Share Capital of Stecol International Private
Limited, the Petitioner Company ("Company"). This notice is being published pur-
suant to the direction contained in para 14 of the said Order for the registration of
Order and minutes of reduction by the concerned Registrar of Companies Mumbai,
Maharashtra ("ROC). Pursuant to the NCLT direction, the Company had filed e-Form
INC-28 notifying the NCLT Order and the Minutes recorded therein on 22nd March,
2022 with the ROC and the same has been approved and registered by the said ROC
on March 30th, 2022.

Following is the Minutes approved by the NCLT and registered by ROC:

The Authorized Share Capital of the Petitioner Company is 3,00,00,000 Equity shares
of Rs. 10/- each amounting to Rs. 30,00,00,000 (Rupees Thirty Crore Only). The issued
subscribed and paid up capital of the Company is 2,37,25,410 Equity shares of Rs.
10/- each amounting to Rs. 23,72,54,100 (Rupees Twenty-Three Crore Seventy-Two
Lakh Fifty-Four Thousand and One Hundred Only). The Paid-up capital be reduced
to Rs. 15,79,36,370 (Rupees Fifteen Crores Seventy-Nine Lakhs Thirty-Six Thousand
Three Hundred and Seventy Only) divided into 1,57,93,637 (One Crore Fifty-Seven
Lakhs Ninety-Three Thousand Six Hundred and Thirty-Seven only) Equity Shares
of Rs. 10/- (Rupees Ten) each by cancelling and extinguishing Rs. 7,93,17,730 (Ru-
pees Seven Crores Ninety-Three Lakhs Seventeen Thousand Seven Hundred and
Thirty Only) issued, subscribed and paid up shares of Rs.10/- each against the accu-
mulated losses of the Company as on 31st March 2021 to an extent of Rs. 7,93,17,730/
- in proportion to the existing shareholding percentage held by the shareholders in
the Company and without making any payment to them for the equity shares so
cancelled and extinguished."
For and on behalf of
Stecol International Pvt. Ltd.
Sd/-
Krishnan V Anantha

Place: Mumbai Director

Co Samasn © Dinshaw, 3 Floor,
Sir H, ., Dirshaw Budding, 14,
Horniman Circle Feet Mumbai ME 400001 1N

CrOfeRR20e2 (Date of Liguidalion Order),

5 | Adorass af the regshered atfica and
principal affice {if any) of corporate dablor

8 | Data al chazuna ol ||"EIH'.'EI'lh Fasslution
PiCaEs

CRMER20E2 (Data of Liquidstion Crder)
dowricaded from the NCLT websile on 30083002

7| Lquidahon commencamen! date of
comparate debior

KalRAY &NIL TRIVEDM
IS PA-OCP-M OO T 28201 8-2 01 B 2532

8 | Mame ard registration number of 1he
irEivency prodagsianal acling &% liquidatar

B | Address and e-mak of the hgudaios
an regishered with the Board

23 A 5th Tloor Jyodi Bldg, Barquatal Dargah Mangh,
‘Wadala(E), Mumbai 400037
E mail:= kairpstrivedi202 Byaboo.couin

10 | Address and e-mai 1o be used far
craspondence with the Eguidalss

413-414 Shramdesvan B & Opp Ledha Mew Cuffa
Parsde, Wadala Truck Tesrrerus Murnbai 400037,
E mail- kairgfrivefia 00 & valog. coin

| 11 | Last dabe for submssion of claims 042023

Woticn s harelry given that tha Hon'bin Mational Compary Law Trbunal, Mumbai, Bench ¥, has ordered

032022 | vide 1A 462 of 2027, Ortés domnlcaded from fhe MCLT websie on 300062022

The siakerakiers of LINITED SALT WORKS AND INDUSTRIES LIITED ara hereby called ugon w0
submil thalr cdafms wah proad an or Defone 2WTMR02E. 1o the Bgukdator ar the addrass mandoned
AgEres bham: Mo, 10,

Thae fnancial credilors shall submi ther daims with prood by eleciranic means only. All other credilors
may submil the daims with the prool in person, by pos) ar by alecinanic maans.

Submigzion of fakea or miskeading poodl of caims shall atirac! penafies.

Name and synatuna ol Agudalor |
Kairay Anil Trvedi -EBBANPAGOP-NIDT2R2MES-2010 1 2332
Wumbas, 207 Day of March, 20232

the cornmencesent of ligquidstion of ks UNITED SALT WORKS AND INDUSTRIES LIMITED o Car

("Gol") Mini Ratna-Il,

IMS Certified Central Public Sector Enterprise ("CPSE") under the
administrative control of the Ministry of Steel, Government of India. It was incorporated on March|
28, 1979, under the Companies Act, 1956, to provide steel mill services i.e. processing steel mills
slag for recovery of iron scrap and other metallics. FSNL has been the pioneer in metal scrap
recovery and slag handling in India.

through MSTC Ltd by strategic disinvestment ("Strategic Disinvestment") along with transfer o

The Government of India ("Gol") intends to disinvest 100% of the share capital of FSNL, held'I

management control. DIPAM will oversee the strategic disinvestment process on behalf of Gol and

has appointed BDO India LLP as its Transaction Advisor to advise and manage the Strategig

Disinvestment Process.

Interested Bidders (IBs) must submit their Eol in the physical or an electronic form via e-mail at the
address mentioned below by 6:00 pm of May 05, 2022.
electronically must also submit the physical copies by 6:00 pm of May 12, 2022.

A copy of the Preliminary Information Memorandum ("PIM") and Expression of Interest (Eol)
document is available on the websites of DIPAM [www.dipam.gov.in],
[www.steel.gov.in], MSTC Ltd [www.mstcindia.co.in], Ferro Scrap Nigam Limited [www.fsnl.nic.in]
and BDO India LLP [www.bdo.in]. For any future information/ amendments/corrigenda, kindly refer
to the above websites only or may contact the 'Transaction Advisor.

Address for physical submission of Eols is as under:

Mr. Maulik Sanghavi
Partner, BDO India LLP

The Ruby, Level-9, North West Wing

Senapati Bapat Marg, Dadar (West)
Mumbai - 400 028

Email-ID for electronic submission of Eol: fsnl@bdo.in

Date: 30th March, 2022

DIN: 08456670

davp-15601/11/0003/2122

IBs who have submitted their Eoll

Ministry of Steel

ADVERTORIAL | Aninitiative by 000
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Vocal for Local gains momentum

Leveraging PM Modi’s clarion call, many industries and sectors have boosted local manufacturing and
reduced their dependence on foreign manufacturers

NDIA HAS notched up a “momentous
feat” of exports worth $400 billion, a
statistic that proves India’s push on
“Vocal for Local.” Lauding the mile-

stone in his monthly programme, Mann Ki

Baat, Prime Minister Narendra Modi said,
“This signifies India’s capabilities and po-
tential. It means that the demand for Indian
goods is rising in the world. There was a
time when the figure of exports from India
used to be $100 billion, at times $150 bil-
lion, sometimes $200 billion. It has now
reached $400 billion.”

He said the success of small entrepre-
neurs was a matter of pride. “Many fruits
and vegetables like Ladakh's apricot, Tamil
Nadu's bananas and Himachal's millets are
reaching the world. The list of ‘Make in In-
dia’ products is as huge as our potential
and hard work of our farmers, manufactur-
ers and industry,” said the Prime Minister.
He even cited how the GeM portal had
changed India’s product portfolio, illustrat-
ing the spirit of a New India. “Right from
Bijapur's fruits and vegetables to the black
rice from Chandoli, we are seeing exponen-
tial exports. The best part is that our exports
are being supplied to new destinations like
Denmark, South Korea, London, Kenya
among other na-

going local has become a potenttoolinIn-  technology
dia’s fight against illicit trade in this sector. ~ compo-
India’s personal protective equipment nents. And
(PPE) sector, grew from zero before March  to curb a
2020 to 4,50,000 pieces a day by the be-  high  de-
ginning of July 2020. In three months, the ~ fence im-
PPE industry in India had become worth  port  bill
US$1.4 billion, the second largest after  and spurin-
China. digenisa-
In July 2020, India’s own “Made in In-  tion of de-
dia” 5G network was announced by Re-  fence
liance Jio to be powered by indigenous-de-  production,
veloped networks, hardware and the Min-
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istry of Defence announced the import em-
bargo on 101 defence equipment in August
2020, leading to a massive push for At-
manirbhar Bharat.

For the first time, we are all set to be self-
reliant in fertiliser production by 2023 as
new fertiliser manufacturing units are being
set up with an investment of Rs 40,000
crore to reduce dependency on imports. In
one of his Mann Ki Baat programmes last
year, Modi urged start-ups to develop in-
digenous apps to replace the ones that are
in vogue today and are controlled by for-
eign companies, reiterating his commit-
ment to Atmanirbhar Bharat.

He also urged start-ups and entrepre-
neurs to develop innovative toys and
games to meet local demand and to ex-
plore opportunities in the global toy indus-
try, estimated at around Rs 7 lakh crore.

The Commerce and Industry Ministry
came out with a quality control order for
the sector to stop flow of cheap sub-stan-
dard toys into the domestic market. The
Government's efforts to indigenise the food
industry have promoted local produce,
helped standardise quality codes while
completely filtering out lower-graded in-
gredients.

Even during the festive season, the peo-

ple's endorsement of the “Vocal for Local”
initiative was very enthusiastic as they
moved away from buying Chinese prod-
ucts. This consequently led to our local busi-
ness community manufacturing festival-re-
lated products, such as fancy lights, home
decoration goods, kitchenware, appliances,
furnishing, garments and apparel. This gen-
erated good domestic sales volumes. Be-
sides, the Government has enabled several
design and research centres to help our tra-
ditional craftspersons hone their skills, con-
temporise their designs and ensure quality
upgrades for the international market.
Clearly, “local” is getting “truly global.”

tions,” he said.
Leveraging

Prime  Minister
Modi’s clarion call
to go “Vocal for
Local”, many in-
dustries and sec-
tors have boosted
local manufactur-
ing and reduced
their dependence
on foreign manu-
facturers,  sig-
nalling a shift in
the country’s
mindset. The mo-
mentum was
seized by many
sectors, particu-
larly healthcare.
Serum Institute of
India’s Covishield
and Bharat
Biotech's Covaxin,
developed with
the Indian Council
of Medical Re-
search (ICMR), are
homegrown vac-
cines that vindi-
cate Modi’s clarion
call and are a tes-
timony to our in-
novative and sci-
entific temper. In
fact, with health-
care products be-
ing one of the
most commonly
targetted industry
for counterfeiters,
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UPL Limited, UPL House, 610 B/2 Bandra Village, Bandra (East), Mumbai 400 051, India.
www.upl-ltd.com
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PUBLIC NOTICE

NOTICE is hereby given that the share
certificate nos. 22 for 5 (five) ordinary shares
bearing Distinctive no. 106 to 110 of
Maheshwari Nagar Bldg. K&L Co.Op.Hsg,
society Ltd standing in the names of Shri
Naresh Malani & Shri Anand Malani have
been reported lost/ stolen and that an
application for issue of Duplicate Certificate
in respect thereof has been made to M..D.C
Police Station FIR No. 488/2022 Dated
28/03/2022 and to the society at Cts no 55/56,
Kondivita village, near police gts. & orkay.
Mill lane (JVG) Marol M.I.D.C Andheri (East)
Mumbai - 400093, to whom objection if any,
against issuance of such Duplicate Share
Certificate should be made within 14 days
from the date of publication of this notice.
Share certificate is not mortgaged nor any
loan taken against the flat.

The present owner is Mr. Ramsunder Sukhram
Vishwakarma vide sale agreement dated
08.10.2007.

PUBLIC NOTICE
Mr. Mohammed Hanif Husain Mansuri a
member of Gani Castle Co-Operative
Housing Society Ltd., having address at Gani
Castle, 22/24/26/28/30, Ali Umer Street &
118/122, Masjid Street, Mumbai: 400 003
and holding Unit/Flat No. 1004, 10th Floor
in the building of the society and holding the
Share Certificate for five fully paid up shares
of rupees fifty each died on or about 16th
day of December 2019.
The society hereby invites claims or
objections from the heir or heirs or other
claimant or claimants/objector or objectors
to the transfer of the said shares and interest
of the deceased member in the capital/property
of the society within a period of 15 days from
the publication of this notice, with copies of
such documents and other proofs in support
of hisf/herftheir claims/objections for transfer
of share and interest of the deceased member
in the capital/property of the society. If no
claims/objections are received within the
prescribed above, the society, shall be free
to deal with the shares and interest of the
deceased member in the capital/property
of the society in such manner as is provided
under the bye-laws of the society. The
claims/objections if any, received by the
society for transfer of shares and interest of
the deceased member in the capital/property
of the society shall be dealt with in the manner
provided under the bye-laws of the society.
A copy of the registered bye-law of the society
is available for inspection by the claimants/
objectors in the office of the society, with the
Secretary of the society between 10 AM to
2.30 PM from the date of the publication of
the notice till the date of expiry of its period
For and on behalf of
Gani Castle Co-op. Housing Society Ltd.
Sd/-
Place: Mumbai Hon. Secretary
Date: 31st day of March 2022
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Shri Uttam N. Kambli is amember of Sankalp
Co-op. Housing Society Limited, registered
under Registration No. TNA/HSG/(TC)/
2046/1988-99 Dt. 23.09.1988, having
address at Cabin Cross Road, Kharigaon,
Bhayander East, Dist. Thane — 401 105
holding 5 shares of face value of Rs. 50/-
each, of the aggregate value of Rs. 250/-
bearing distinctive numbers from 206 to 210
under the Share Certificate No. 32 issued by
society and holding Flat No. 212 in C Wing in
the society. Shri Uttam N. Kambli has lost the
above noted Share Certificate No. 32 which
is not traceable and has requested said
society for issue of duplicate Share
Certificate.

This notice is therefore given to public to
lodge any claims or objections to the issue
of duplicate Share Certificate within 14 days
of the publication of this notice with
necessary documents in support of such
claims. If no claims/objections are received
within the prescribed period the society will
be free to proceed in the matter as per the
Rules, Regulations and Bye-laws of the
society.

The claims/ objections should be sent to the
Hon. Secretary of Sankalp Co-op. Housing
Society, in Office of Society during office
hours at the above noted address.

For Sankalp Co-op Housing Society
Sd/-

Place: Mumbai

Date: 31/03/2022 Hon. Secretary.

PUBLIC NOTICE
TO WHOMSOEVER IT MAY CONCERN

Apublic notice is hereby given, that my
clients 1] MR. HITESH NARENDRA
GYANCHANDANI 2] MRS. HEENA BIHARI
BATHIJA have become the Lawful Owner of
Flat No.101, First Floor, (along with Car
Parking) admeasuring 654 Square Feet,
Carpet Area, within Building Known as OM
RESIDENCY, constructed on N.A.Land
bearing C.T.S. No. 2534, lying being and
situate at Village-Eksar, Daulat Nagar, Road
No.7, Borivali (East), Mumbai-400066.
1.SURESH SHAMJI PATEL (Builder) have
sold the aforesaid property to 1] MR.
PRAKASH AILDAS CHAWLA, & 2] MR.
RAMESH AILDAS CHAWLA, vide an
agreementdated 30-12-2013.
2.Thereafter, MR. RAMESH AILDAS
CHAWLA have Gifted his 50% Shares of the
said Flat to 1] MRS.JYOTI NARENDRA
GIANCHANDANI & 2] MRS. HEENABIHARI
BATHIJA.
3.Thereafter, MR.PRAKASH AILDAS
CHAWLA died intestate on 01-07-2015 and
have leftthe following Legal heirs :
1] MRS.BHAWNA PRAKASH CHAWLA (Wife
25% Shares) &
2] MR.SACHIN PRAKASH CHAWLA (Son
25% Shares).
4.Thereafter 1] MRS.BHAWNA PRAKASH
CHAWLA (Wife 25% Shares) & 2] MR.
SACHIN PRAKASH CHAWLA (Son 25%
Shares) have Gifted their 50% shares of the
said Flat to 1] MRS.JYOTI NARENDRA
GIANCHANDANI & 2] MRS.HEENA BIHARI
BATHIJA.
5.Thereafter, MRS.JYOTI NARENDRA
GIANCHANDANI, have gifted her 50% Share
of aforesaid property Flat No.101, First Floor,
(along with Car Parking) to MR. HITESH
NARENDRA GYANCHANDANI.
6.Hence,1] MR.HITESH NARENDRA
GYANCHANDANI & 2] MRS. HEENA BIHARI
BATHIJA have become the 50% share holder
of the aforesaid property.

Whoever have any kind of interest, claim,
right, title, lien on aforesaid property or have
any objection shall come forward within 7 days
from the issue of this Notice, failing which no
claim shall be entertained after the expiry of
Notice period. Sd/-

S.K.Khatri,

Date:31-03-2022
ate:31-03-20 Advocate High Court
Flat No.3, Ambika Apartment Near|
Vartak Hall, Agashi Road,
Virar (W) Dist: Palghar- 401303.
Mob. 9325973730
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PUBLIC NOTICE

I, Pavitran P.A. residing at
Flat No. 1004, 'A" wing, Building
No. 14, Shakti Sadan CHS. Ltd.,
Kher Nagar, Bandra (East),
Mumbai 400 051 declare that the
original 2 share certificates nos.
1004 and 056 of the above flatin
the name of Mr. P. N. Appukuttan
bearing distinctive shares 516 to
520 and 246 to 250 respectively
has lost/misplaced. | have
applied for duplicate share
certificate.

Any person / persons
having any claim / objection
should intimate in writing with
supporting documents within 15
days from the date of
publications of this notice.

Place : Mumbai Sd/-
Date : 31-03-2022 Pavitran P.A.
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TENDER NOTICE PMC FOR REDEVELOPMENT

Sealed bids are invited from reputed/experienced Project Management Consultants
(PMC)with

1) Detailed scope of work.

2) List of Projects Undertaken, in process

3) Credentials of key consultants & rates who are on the panel of Govt./MHADA/M C G
M/Local Authority for the redevelopment for floating and finalizing the tender documents
of Redevelopment of our building. Building no.13 New Deep Cooperative Housing Society
Ltd., Bandra Reclamation, Bandra W Mumbai-50 Society Registration No.B 2284 of
1958. Plot Size.1000 sq yards Approx C.T.S No. A/791 (part) of Members 28.
Conveyance in Favor of Society (Pending) Bids to be submitted on orbefore 10/4/2022 to
The Hon. Secretary(Society Office) Building No.13, Bandra Reclamation, Bandra West-
Mumbai-400 050

Society reserves the right to accept or reject any or all the offers received without assigning
anyreason. No brokers please

Place : Mumbai Hon ::ér-etary
Date: 31.03.2022 MrSyed 99206 21410
MrArf 82914 30962

MrNasirS 98190 44595
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